25.11.2022

Meeting Link :-

1 PRONOUNCMENT OF JUDGEMENT

COURT NO. 01
DIVISION BENCH-I

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD

https://delhihighcourt.webex.com/meet/dhcecourtvc3

AT 10:30 A.M.

1.W.P.(C)17309/2006

2.W.P.(C)1396/2021
CM APPLN.3972-73/2021

1.W.P.(C)3973/2021

CLICK HERE TO JOIN VC

YOGENDER KUMAR PATHAK M.K.BHARDWAIJ,ALISHA SAINI
Vs BHAGVAN SWARUP SHUKLA
UOI & ORS. SARVAN KUMAR,
HARNAM SINGH MEHMOOD PRACHA,SANAWAR
Vs JATIN BHATT,SATYAKAM
GOVERNMENT OF NCT OF DELHI & ORS. SHUBHRA PARASHAR,VIRENDER PRATAP SINGH CHARAK

ANIL SONI,RAHUL MOURYA

COURT NO. 37

DIVISION BENCH-III

HON'BLE MR.JUSTICE MANMOHAN

HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

MUFG BANK LTD NIKHIL RANJAN,HITEN CHANDE
\'AS ZOHEB HOSSAIN,VIPUL AGGARWAL
COMMISSIONER OF INCOME TAX 2 & ANR. PARTH SEMWAL

COURT NO. 38
DIVISION BENCH-IV
HON'BLE MR.JUSTICE RAJIV SHAKDHER

HON'BLE MS.JUSTICE TARA VITASTA GANJU

https://dhcvirtualcourt.webex.com/join/dhecvirtualcourtl5

AT 02:30 P.M.

1.LPA 23/2018

RASHMI DIXIT DEHADRAI AND CO
Vs
MEDICAL COUNCIL OF INDIA & ANR


https://delhihighcourt.webex.com/meet/dhcecourtvc3
https://dhcvirtualcourt.webex.com/join/dhcvirtualcourt15
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COURT NO. 43

HON’'BLE MR. JUSTICE YASHWANT VARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvell

AT 10:30 A.M.

1.W.P.(C)14069/2022 MICHELLE CAMILLERI & ANR. MENAKA GURUSWAMY, TARA NARULA
CM APPLN.42954/2022 Vs S.DEBABRATA REDDY,SONAL K.CHOPRA
CM APPLN.44913/2022 CENTRAL ADOPTION RESOURCE AUTHORITY (CARA) & ANR. YASH S.VIJAY,UTKARSH PRATAP

CM APPLN.48292/2022

HON'BLE MS.JUSTICE REKHA PALLI

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

AT 10:30 A.M.

1.RFA 251/2021 DR SONIA AND ANR
CM APPLN.16486/2021 Vs
CM APPLN.16487/2021 JAGAT SINGH GAHLOT AND ANR
2 .RFA314/2022 RITZ THEATRES PVT LTD
CM APPLN.31715/2022 Vs
CM APPLN.31717/2022 AAKAR TACHNO BUILD PVT LTD & ORS.

COURT NO. 08

MONIKA ARORA,SHIVAM RAGHUWANSHI
YASH TYAGI,VEER VIKRANT SINGH

ANIL KAUSHIK,S.N.PANDEY
RAJAT RANA,ANJU KAUSHIK
ASHU ARORA , APURV

ARVIND NAYAR,RAGHAV AWASTHI
MUKESH SHARMA,ABHAY CHITRAVANSHI
KUNAL TIWARI,AKSHAY JOSHI
SHUBHAM PANDEY.ARVIND NIGAM
SANJEEV SINDHWANI,NARESH GUPTA
ANKIT JAIN,ANHAY P SINGH

ADITYA CHAUHAN

HON’'BLE MR. JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtve’?

AT 10:30 A.M.

1.W.P.(C)2663/2022 PREMA EVELYN DCRUZ
Vs
UNION OF INDIA AND ORS.

RONY JOHN,ARSHDEEP SINGH
PIYUSH SWAMI,ANUJ DUBEY
ANAMIKA GHAI,NIYAZI
ARQUAM ALI


https://delhihighcourt.webex.com/meet/dhcecourtvc11
https://delhihighcourt.webex.com/meet/dhcecourtvc7
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt18
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt18
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PRONOUNCMENT OF JUDGEMENT

COURT NO. 26
HON’'BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

AT 02:30 P.M.

1. BAIL APPLN. 892/2022

ANITA MOUDGIL
Through:
versus
STATE GOVT. OF NCT OF DELHI
Through:
2. BAIL APPLN. 1271/2022
MANEESH MOUDGIL
Through:
versus
STATE
Through:
3. BAIL APPLN. 3125/2022
ANITA MOUDGIL
Through:
versus
STATE OF NCT OF DELHI & ANR.
Through:
4. BAIL APPLN. 3817/2020
RAJEEV ARORA
Through:
versus
STATE
Through:
5. BAIL APPLN. 3821/2020
NAVEEN SAGAR
Through:
versus
STATE (GOVT. OF NCT OF DELHI)
Through:
6. BAIL APPLN. 3884/2020
SANJAY AWASTHI
Through:
versus
STATE (GOVT. OF NCT OF DELHI)
Through:

7. BAIL APPLN. 4381/2021
MOHD. AKHTAR

..... Petitioner
Ms. Rebecca John, Sr. Advocate withMr.Shantanu Singh, Mr.Ravi Sehgal, Mr. Ravinder Kumar Yadav, Mr.Vinay Mohan Sharma,
Mr.Pravir Singh,Mr.Adya Luthra, Ms. ArtiAnupriya, Mr. Raghavnath, Mr.Kartikey,Ms.Charu Sharma, Mr.ParasJuneja,
Mr.Abhimanyu Yadav and Mr.Aditya Gupta, Advocates.

..... Respondent
Mr.Aman Usman, APP for State
Mr. N. Hariharan, Sr. Advocatewith Mr.Saleem Ahmad, Mr. ArvindPandey, Mr. Siddharth S.Yadav, Ms.Punya Rekha Angara,
Mr.Prateek Bhalla, Mr. Sharian Mukherjiand Mohd. Qasim, Advocates for Respondent No.2.

..... Petitioner
Ms. Rebecca John, Sr. Advocate withMr.Shantanu Singh, Mr.Ravi Sehgal, Mr. Ravinder Kumar Yadav, Mr.Vinay Mohan Sharma,
Mr.Pravir Singh,Mr.Adya Luthra, Ms. ArtiAnupriya, Mr. Raghavnath, Mr. Kartikey,Ms.Charu Sharma, Mr.ParasJuneja,
Mr.Abhimanyu Yadav and Mr.Aditya Gupta, Advocates.

..... Respondent
Mr.Aman Usman, APP for State
Mr. N. Hariharan, Sr. Advocatewith Mr.Saleem Ahmad, Mr. ArvindPandey, Mr. Siddharth S.Yadav, Ms.Punya Rekha Angara,
Mr.Prateek Bhalla, Mr. Sharian Mukherjiand Mohd. Qasim, Advocates for Respondent No.2.

..... Petitioner
Ms. Rebecca John, Sr. Advocate with Mr. Ravinder Kumar Yadav, Mr.Vinay Mohan Sharma, Ms. ArtiAnupriya, Mr.Shantanu
Singh, Mr.Ravi Sehgal, Mr.Pravir Singh,Mr.Adya Luthra, Mr.Abhimanyu Yadav, Mr. Raghav Anthwal, and Mr.Kartikey,
Advocates.

..... Respondents
Mr. Aman Usman, APP for State
Mr. N. Hariharan, Sr. Advocatewith Mr.Saleem Ahmad, Mr. ArvindPandey, Mr. Siddharth S.Yadav, Ms.Punya Rekha Angara,
Mr.Prateek Bhalla, Mr. Sharian Mukherjiand Mohd. Qasim, Advocates for Respondent No.2.

..... Petitioner
Mr. Jatan Singh, Mr. Siddharth Singh, Mr. Sudharshoon Joon and Mr. Saurav Joon, Advocates.

..... Respondent
Mr. Laksh Khanna, APP for State with Inspector Vipin Yadav and ASI Rajpal Singh from PS Budh Vihar.

..... Petitioner

Counsel (appearance not given).

..... Respondent
Mr. Laksh Khanna, APP for State with Inspector Vipin Yadav and ASI Rajpal Singh from PS Budh Vihar.

..... Petitioner

Counsel (appearance not given).

..... Respondent
Mr. Laksh Khanna, APP for State with Inspector Vipin Yadav and ASI Rajpal Singh from PS Budh Vihar.

..... Petitioner
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Through: Mr. Sanjay Mani Tripathi, Advocate.
versus

THE STATE NCT OF DELHT .. Respondent
Through: Mr. Laksh Khanna, APP for State with Inspector Vipin Yadav and ASI Rajpal Singh from PS Budh Vihar.

8. BAIL APPLN. 2652/2022

RAMAN ABROL L Petitioner
Through: Mr. Mukesh Kalia, Mr. B.S. Sharma and Ms. Kanika Vohra, Advocates.
versus

THE STATE, GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHT . Respondents
Through: Mr. Laksh Khanna, APP for State with Inspector Vipin Yadav and ASI Rajpal Singh from PS Budh Vihar.

COURT NO. 30
HON'BLE MR JUSTICE SUDHIR KUMAR JAIN

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl

AT 10:30 A.M.
1.BAIL APPLN.559/2022 RANA KAPOOR VIKAS PAHWA,STUTI GUJRAL
VS PRITI VERMA,SDHAURYA SINGH
DIRECTORATE OF ENFORCEMENT PRABHAV RALI,ABHISHEK PATI
ANUPAM S.SHARMA,PRAKASH AIRAN
HARPREET BATRA,RIPUDAMAN SHARMA
ABHISHEK BATRA,NISHANT CHAUDHARY
ANURAG VERMA
2.CRL.M.C.3881/2019 MR. AMIT KUMAR AMRESH KUMAR,HITESH VALI
Vs AKANKSHA SHARMA
THE STATE & ANR
HIGH COURT OF DELHI REGISTRAR (LISTING)
24.11.2022

11111717


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt1

25.11.2022 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.45 (0OS-I)

SECOND FLOOR NEW COURTS BLOCK

HON'BLE MR. JUSTICE NAVIN CHAWLA
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE
SEND SMS OR WHATS APP TO MR. VINEET KUMAR GARG (PH: 8448937833) ASSISTANT
REGISTRAR AND MR. BHUPENDER KUMAR, ACM(PH: 8527360194) TO HON'BLE MR. JUSTICE
NAVIN CHAWLA. ]
EMAIL: cmvineet.dhc@gov.in OF COURT MASTER TO HON’BLE MR. JUSTICE NAVIN CHAWLA
Click below to join the VC: https://delhihighcourt.webex.com/join/dhcecourtve5

FOR PRONOUNCEMENT OF JUDGMENTS AT 10.30.AM.

1. cCs(comM) 59/2020 SPORTA TECHNOLOGIES PVT. LTD. PRITHVI SINGH,ROHAN KRISHNA
I.A. 1688/2020 & ANR. SETHI,PARKHI RAI.
Vs. VIRAT SAXENA

2. cs(comMM) 173/2020 MAKE MY TRIP (INDIA) PRIVATE KARMANYA DEV SHARMA, DEEPANKAR
I.A. 18830/2022 LIMITED MISHRA ,ABHISHEK KOTNALA, SHWETA
Vs. OWNERS OF SAHU, PARVA KHARE.
<HTTPS : //WWW . MAKEMYTRIPMOOD . COM
& ORS.

* %k %k k%


https://delhihighcourt.webex.com/join/dhcecourtvc5
https://WWW.MAKEMYTRIPMOOD.COM/

25.11.2022

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 50 (0OS-G)
FIRST FLOOR, NEW COURTS BLOCK
HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO neelam.rawat@dhc.nic.in
OF COURT MASTER TO HON’'BLE MS. JUSTICE NEENA BANSAL KRISHNA

FOR PRONOUNCEMENT OF JUDGMENTS AT 10.30 A.M.

3.

I.A.11184/2021

In CS(CoMM) 118/2021

TEST.CAS. 3/2021

TEST.CAS.

41/2011

KATARIA CARRIERS
Vs. NATIONAL INSURANCE
COMPANY LIMITED & ORS.

SH. VIKRAM MEHRA,

Vs. GOVT. OF NCT OF DELHI.

SHRI YOGENDRA SINGH

Vs. LATE MRS.PUSHPA SINGH
THROUGH LRs& ORS.

% % % % %

RAMESH SINGH,GAURAV TANWAR,
SHREYA JAIN,NIRAJ SINGH,DEV
HANS KASANA,GARIMA SHARMA

MANISH MAKHIJA,K.G.GOPALAKRISHNAN,
NISHA MOHAN DAS

ZORAWAR SINGH
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